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(b) and (c). In view of the fact 
that registration for 1959-80 crop year 
has not so far been completed it is 
too early to know and to comment 
on the trend 

Craft TrainIDr at AprtaIa 

1549. Shri Dasaratha Deb: Will the 
Minister of 8cleDtIlIc a-..eh and 
Cultural Alraln be pleued to refer 
to the reply given to Un.starrecI Ques-
tion No. 2509 on the 30th March, 1959 
and state: 

(a) whether any separate craft 
training centre at Aprtala has since 
been set up; and 

(b) if not, when this L, likely to be 
set up! 

The MInIster of Scientific RaMreh 
and Cultural Alfa.lrs (Sbrl Duma,.... 
Kablr): (a) The training Centre at 
Agarlala has been set up in July 1959. 

(b) Does not arise. 

SohoIarshlps for lII&'her Educa.tloa ill 
Dlndl to Non-RIDdl SpeaklDc Students 

1550. Shrl Madhuudan Bao: Will 
the Minister of EduraUoD be pleased 
to slate: 

(a) the number of non-Hindi speak-
ing students from Andhra Pradesh 
who were awarded Government of 
India scholarships for higher educa-
tion in Hindi during 1958-59 and 1959-
60 (academic years); and 

(b) the amount of scholarshlp paid 
to each student! 

The Mlnlster of EducaUoa (Dr. K. 
L. ShrImali): (a) 

J> 

1958-59 
1959-60 

(b) A statement is 
Table. [See Appendix 
No. 241. 

29 
25 

placed on the 
In. annexure 

Three-Year De!rree Coane III ADdhft 
Pradesh 

1551. ShrI _"u .... dan Bao: Will 
the Minister of Education be pleased 
to state: 

(a) the namA!II of places in Andhra 
Pradesh where three-year degJ"Pe 

course has been introduced in Colleg-
es; and 

(b) th<-amount of aid eiven tr 
these colleges durint 1959! 

TIle Mtutster of Education tDr. 11.. 
L. Shrlmall): ( a) and (b). A state-
ment is laid on the Table of the Lok 
Sabha. [See Appendix III. annexure 
No. 251. 

Scheduled CUIt<l!l and 8chedaled 
Trib<l!l 

1 ~ Shri Slddlah: Will the Minis-
ter of Home Alraln1 be pleased to 
refer to the reply given to Starred 
Question No. 569 on the 19th August, 
19119 IIIId state whether men belona-
ing to Scheduled Castes and Schedul-
ed Tribes are entitled to get all the 
privileges of the Scheduled Castes 
and Scheduled Tribes even after they 
marry Muslims, Christians Ot' Hindus? 

TIle Depa.tJ MiIImter of Dome 
Alrain ~ Alva): Such men, 
Government are advised. will not 
cease to be entitled to the privileges 
merely by reason of marriage with a 
Muslim, a Christian or a Hindu. 

1553. Shri stddlah: Will thP Minis-
ter of SoIeDtIfIc a-rch and Cul-
turaJ Alralrs be pleased to retel' to 
the reply given to Unstarred Ques-
tion No. 498 em the 10th August, 1959 
and state: 

(a) the further progress made in 
the survey at ancient tempI... and 
placES of archaMlog;cal and hL<torical 
importance in My9Dl'e; and 

(b) the names of pw:es where 
the survey has be<'t!. completed? 

The Deputr M'iDister at Rclentlfl. 
Res ... reh and CaltnraJ Alra..., (Dr. 
M. M. Das): (a). Survey of another 
193 villages has ben completed upto 
the end of February, 1960. 

(b) 92 viUagea in the distrlat of 
Mv"".... 63 villagl'B in th~ district of 
Bijapur and 38 villages in the dlatrlct 
of Dharwar. 




